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Date : 30.O5.2019

Copy forwarded to the foilowing for informatlon and necessary action:-
1.The Registrar-Cum-Principal Secy. to Hon'ble the Chref lustice, RHC Jodhpur/Bench, Jaipur.
2.The SecreLary to Lhe Law l'linister, GovernmenL of Rajasthan, laipur. /
3.P.S. to All Hon'ble Judges at Jodhpur.
4.The Principal Secy. to ihe Govt.,Law Department-Cum-Legal Remembrance, REjisthan, laipur.
5.The Secretary to the Govt. of Raj., Department of General Administration (Gr.2), Jaipur.
6.The Secretary, Lokayukta, Sachrvalaya, larpur.
7.The Accountant General, Rajasthan, laipur.
8.The Resistrar General / Resislrar (Vi9.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&l)/(Judicial)

Rajasthan High Court, Jodhpur and Registrar hq. At Delhi.
9.The Registrar (Adrnn.), Rajasthan High Court Bench, Jaipur with the request to drstnbute the

copres of th s order to all the Hon'ble ludges sittinq at Jaipur throuqh P.S., I\4ember Secretary,
Rajasthan State Legal Serv ces Authority and all the ludicial Omcers posted in the Registry at
Jaipur Bench,laipur,

1o-Concerned Drstflct & Sessrons ludges/concerned Officers/Gram Nydya ayasllreasury Offrcers.
11.The Director, Rajasthan state ludicial Academy, Jodhpur.
12.A.O.1., C assrfrcatron Sectron (Websrte), Rajasthan Hrqh Court, iodhpur/Bench, larpur.
14.All administration sections.
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REGISfNAR (ADMN.)


